Hargana Gouernment Gazette

Published by Authority

© Government of Haryana

No. 12-2025]

CHANDIGARH, TUESDAY, MARCH 25, 2025 (CHAITRA 4, 1947 SAKA)

PART-

Notifications, Orders and Declarations by Haryana Government

ERATOT RBR
fovmag g wies faamr

I CE]]
fedid 17 4, 2025

| 12 /250—2024 / YT/ 1489—97.— ERATOT U= Tl VRTINS GRS Tl RIAER W a0
JARNY IMTATTIH, 1964 (1964 BT UG STAFRIA 20) B URT 4 B IUIRT (3) B 3 Ued ATGTAT BT YT
PR gY TqAT BRATT WRHR, [T qUT Wi W, SifRpEET WA 12 /250—2024 / GRT /402229,
e 22 FawR, 2024 & URIFEE W, SRAVN & AU, $HD R, =19 Q1 Tg AT & QT 1 3 faffde
UTee d URETe SRS Bl AR RS & wd H JUT Iad IIggdl & @Il 2, 3, 4, 5, 6 AAT 7 H
geor faffdee qRIacia werel oiiR SraeNl &l WRIE & & w9 ¥ =Ifvd &Rd o—

ST
U dT | R |Ta/  |dEdid/ | AReromeE | w)iard fear @t fae P
VeI | et ae | ITER BT | Ry @ RUS RS ST ATt
TERG | AT BT | g | =/ feen &t
BT A am K&
1 2 3 4 5 6 7 8
facrerer | faarerer | fadrerer| A | IRET WRAT | 10-12 UHS (2 BANA 1 RSl 9 2 B 13I8 WA fErm B
Eswe) | (BeswA) 107/ /21/2, W R0 Ho WeI & AAKIT |[SR-qd H 11 fHh @
ere e 12/ /1/1 IMMEE g3 a1 43 AEq aﬁwﬁ% %wﬁajcﬁ
G = 1W2wﬁqogo@@q§a‘$mﬁa‘—\_’ﬁ3
108,/ /16 /1 25/2, 4 BT 19 AR IR0 got“" R frrer W@ T
@ETH%W@WHWWEHW{\W %\i 1968
a?jﬁ NEIEIS] gildllcfkh SISERE
T g 1113’;45 ?TI'*TE% "5 ai e
23 /90 9T aFar fawar 7 weg |37 @ Epfo— -
3 IEaN g3 AR &Y G T e g4 9l @
TR 23,/90 AT S e | TSN ST @ aReR
fagrar 9 ame g3 IW@AR gF [TPR STe R | _
TR ER S AHAET 11,/ 45 W | T8 WA GESH IR 1913 H
EERT AT o P 7 Wa o Ho Jer| N0 A 9 TG 3
108/ /6 15 8 T 0 TR Mo Ho wey| PN TG oA F ¥

108/ /16 /2, 6 &Il 16 HIAT
Ro Fo WeT B HARBIT
Te-—qdw g omie @e

TP, FE T B R
® Th HSR Ul 47|
1965 I 1968 ® SR, 39

(184)




PARTI]

HARYANA GOVT. GAZ., MAR. 25, 2025 (CHTR. 4, 1947 SAKA)

185

PIEIBARI

T A H

el eI
ALY BT

g /
R BT
M

SERIS I
et @1
M

ARETOTER
RSEE]
TR / Tt
=T

wRfgr fopar
S ATt
&

@t

faery we

5

7

TR =T
108/ /7

TRT =T
108/ /23/2

IUAR YH BTl BY i AHANT
1/3 9F arfieg ges—faors
g R gF WU &) Al
HAITT 1392/ /6351 W Wl 4F
BUTl UF Il 2837/ /6531
T IRAQE

8 Tlel 9 WRaAT A& 14 8 THIlcd
0 "Rl T8 17, 8 HATET 0 FRell
e 108/ /25/1, 3 HAIA A
WRAT T8 & HAfhdd ARM
93 URM A BRI 1/4 W
e e 9 SEwEE gHia
I W JF R &AW
HHATT 3/8 | JRIQE  ToTel
YA 3PRM Y UK 605 /2296

AT SO A o gA ore | 3R

32 /287 91T

8 P 0 AR R0 Ho WeT B
qAfBad Felie— JoHe— HH—
Sfer gArn snfa Rig g3 o=
B AR THANT 7,/18 W el
fmer fawar ooia Rig g3 o=
7/24 9 [ YA Wi R
UF T 23/144 9T @&d gF
= YA Al HE 23 /144 W
IRIIE

e Afed, sRIOT WRER,

HARYANA GOVERNMENT

faRTad dem wies faumT |

HERITAGE AND TOURISM DEPARTMENT

Notification
The 17th March, 2025

No. 12/250-2024/pura/1489-97.— In exercise of the powers conferred by sub-section (3) of section 4 of the
Haryana Ancient and Historical Monuments and Archaeological Sites and Remains Act, 1964 (Punjab Act 20 of 1964),
and with reference to Haryana Government, Heritage and Tourism Department, notification No. 12/250-2024/
pura/4022-29, dated the 22 November, 2024, the Governor of Haryana hereby declares the ancient and historical
monuments specified in column 1 of Schedule given below to be a protected monument and archaeological site and
remains as specified in columns 2, 3, 4, 5, 6 and 7 of the said Schedule to be a protected area:-

SCHEDULE

Name of Name of | Name of | Name of| Revenue Area to be Ownership Remarks

ancient and | archaeological | village/ | tehsil / | Khasra/ Kila | protected

historical sites and city district number | Kanal-Marla

monuments remains under

protection
1 2 3 4 5 6 7 8
Mitathal Mitathal Mitathal |Bhiwani [Murba No. |10-12 Acre |2 Kanal 1 Marla and 2 Kanal 13|The site is situated at a
(Harappan) |(Harappan) 107/121/2, Marla  Gar. Mumkin Khera|distance of 11 km. to the
Site Site 112//11 ownership Ramniwas S/o Teka S/o|north-east of Bhiwani. The
Mehlu village is approached by a
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108//16/1

Khasra No.

108//6

1 Kanal 2 Marla Gar Mumkin Khera
25/2, 4 Kanal 19 Marla Gar Mumkin
Khera ownership Ramkaran S/o
Nandram S/o Chandgi 11/45 part
Ramdhan S/o Nandram S/o Chandgi
23/90 part Anita widow and Lakshy
S/o Ramniwas S/o Nandram every
two part 23/90 part Smt. Santosh
widow and Aanad S/o Rajkumar S/o
Nandram every two part 11/45 part.

Khasra No.

108//7

9 Kanal 7 Marla Gar Mumkin Khera
15 8 Kanal 0 Marla Gar Mumkin
Khera 108//16/2, 6 Kanal 16 Marla
Gar Mumkin Khera ownership
Mahender-Devender Singh  Ashok
S/o Raghvir S/o Harpal every 3 part
1/3 part vasideh Surender-Vijender
S/o Randhir S/o Harpal every 2 part
1392//6351 part Fateh S/o Harpal S/o
Chandgi 2837//6531 part vasideh.

Khasra No.

108//23/2

8 Kanal 9 Marla nahri 14 8 Kanal
0 Marla nahri 17, 8 Kanal 0 Marla
nahri 108//25/1, 3 Kanal 1 Marla
nahri ownership  Abheram S/o
Patram S/o Chandgri ¥ part Santosh
widow and Jaibhagwan Sunil S/o
Narender S/o Abheram every 0 part
3/8 part vasideh Rajesh S/o Abheram
S/o Patram 605/2296 part Ajay S/o
Rajesh S/o Abheram 32/287 part.

Khasra No.

8 Kanal 0 Marla Gar Mumkin Khera
ownership Sushil-Mukesh-Kamlesh-
Urmila D/o Ajit Singh S/o Dhanna
every 4 part 7/18 part Smt. Bimla
widow Ajit Singh S/o Dhanna 7/24
part Surender S/o Ajit Singh S/o
Dhanna 23/144 part Lakshy S/o
Surender S/o Ajit Singh 23/144 part
vasideh.

link road from Tigrana on
the Bhiwani-Jind road. The
results of archaeological
excavation conducted in
1968 have thrown light on
the Copper- Bronze age
culture — complex of the
Indo-Gangetic divide of
the  3rd-2nd  millennia
B.C.E.

The site came to light for
the first time in 1913 when
a hoard of coins of
Samudra Gupta, one of the
most illustrious kings of
the Gupta dynasty, was
found. During 1965 to
1968, beads and copper
implements were discovered
at the site, yielding proto-
historic ~ material.  The
excavations at Mitathal
bear out the Harappan
tradition in town planning,
architecture and in arts and
crafts. Pottery was well
burnt sturdy red ware
painted in black with pipal
leaf, fish scale, and other
geometric designs.

The site has yielded a
variety of antiquities such
as beads, bangles and
terracotta, stone, shell,
copper, ivory and bone
objects.

KALA RAMACHANDRAN,
Principal Secretary to Government, Haryana,
Heritage and Tourism Department.

11669—C.S.—H.G.P., Pkl.




